309 Written Answers

TS 47 AT FETIEL ITAY FIIH

(@) #m 7z 719 & f& W=
e, 7 feedt F wgafew oiw-
gT B OOHEY 18 |aEdr ag ¥,
ﬂﬁ"f

() afe IEA 9T (F) FT
I AT OGN, AT T AT B A
T FT FIW FIA ST R &7

+{VAIDYA AND COMPOUNDER IN AYUR-
VEDIC DISPENSARY

96. SHRI SURAJ PRASAD:
Will the Minister of HEALTH AND
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DEVE-
LOPMENT be pleased to state.

(a) whether there is any arrange-
ment for keeping some Vaidya and
a Compounder available in Govern-
ment Ayurvedic Dispensaries of the
Capital round the clock so that people
may set medicines in emergency and
during holidays:

(b) whether 1t 1s a fact that no
such arrangement exists in the Ayur-
vedic Dispensary of Gole Market,
New Delhi: and

(c) if the answer to part (a) above
be in the negative, what steps are
being taken by Government in that
regard ?] .-
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+[THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY PLANNING AND WORKS
HOUSING AND URBAN DEVE-
LOPMENT (SHRI B S. MURTHY)

(a) No. y

(b) Yes -

{c) Adequate arrangementg exist for
providing medical attendance/treat-
ment in emergencies in Government
Hospitals and the C.G.H.S. allopathic
dispensaries. No separate emergency
arrangements are proposed in the
ayurvedic dispensaries.]
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t[STAFF IN HINDUSTAN HOUSING FAC-
TORY

97. SHRI SURAJ PRASAD: Will
the Minister of HEALTH AND FAMI-
LY PLANNING AND WORKS
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HOUSING AND URBAN DEVE-
LOPMENT be pleased to state:

_(a) the number of technical and non-
technical staff in the Hindustan Hous-
ing Factory: and

(b) what was the amount of profit
earned by this factory during the
years 1966-67 and 1967-68 and what
percentage of the profit was distri-
buted as bonus during the said years?)
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+{THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY PLANNING AND
WORKS, HOUSING AND URBAN
DEVELOPMENT (SHRI B. S.
MURTHY): (a) The total number of
employees in the factory is 1831 out
of which about 550 are technical and
the rest non-technical.

(b) The profits for the two years
were

Rs. lakhs
1966-67 . ‘. 6.77
1967-68 19.63

The percentage of bonus to profits was
19.13 in 1966-67 and 6.62 in 1967-68.]

1l ] English translation.
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FiNANCIAL YEAR

98. SHRI N. SRIRAMA REDDY:
Will the Minister of FINANCE be
pleased to refer to the reply to Un-
starred Question No. 122 given in the
Rajya Sabha on the 19th November,
1968 and state:

(a) whether Government have finally
considered the recommendation of the
Administrative Reforms Commission
for a change in the financial year; and

(b) if so, what decision has been
taken in the matter?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE
(SHRI MORARIJI R. DESAI): (a)
and (b) The recommendation of the
Administrative Reforms Commission
is stillto be finally considered by Go-
vernment. However, the matter was
placed before the National Development
Council at its last meeting. The
Coungil was generally of the view that
no change need be made in the finan-
cial year and that it should continue
begin from Ist April-each year.

STRIKE IN GOVERNMENT HOSPITALS

99. SHRI BABUBHAI M. CHI-
NAIL: Will the Minister of HEALTH
AND FAMILY PLANNING AND
WORKS, HOUSING AND URBAN
DEVELOPMENT be pleased to state:

(a) whether any -action has been
taken against the doctors who struck
work in various Government hospitals
in Delhi early in April, 1969; and

(b) what action Government propose
to take to avoid such strikes in future?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DEVE-
LOPMENT (SHRI B. S. MURTHY):
(a) and (b) Action is being taken in
terms of the attached statement made
by the Minister in the Lok Sabha on
the 10th April, 1969. (See Appendix
LXVIII, Annexure No. 8.)



